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MINISTRY OF LAW AND JUSTICE
(Legislative Department)
NOTIFICATION
New Delhi, the 14th May, 2026

S.0. 2493(E).— In pursuance of paragraph (2) of the notification of the Government of India in the
Ministry of Home Affairs number S.0.516 (E), dated the 4™ February, 2026, the Central Government hereby
appoints the 1t day of June, 2026, as the date on which the provisions of the Anand Marriage Act, 1909
(7 of 1909), shall come into the force in the State of Sikkim.

[F. No. 23(11)/2023-Leg.11I]
GAINILUNG PANMEL, Jt. Secy. & Legislative Counsel
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